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has been included in the VI Plan 
proposals (1980-85) now under f0r.-
mulation. Due to constraint on re-
sources, there is no proPOSal. at 
present to set up a T.V. Station at 
Purnea 

(b) Selection of places for setting 
up T. V. Centre takes into account 
various factors such as extent of 
coverage of rural and urban popula.-
tion, service to border areas, remote 
and backward areas, coverage of 
large segments Of working classesl 
industrial population, availability of 
programme production and program-
me linking' facilities and other infra-
structure. Attempts are made to in-
clude a judicious mix of places on 
the above conslderations. 

SeUiac lip of a HlI'h COUri BalCh at 
Ana 

~ ~ RAJESH KUMAR 
SINGH: Will the Minister of LAW, 
JUSTICE AND COMPANY AFFA'IRS 
be pleased to state: 

(a) whether it is a .fact that some-
time back the State Government of 
Uttar Pradesh had recommended to 
the Central Government far setting 
up a Bench of the High Court at 
Agra; and 

(b) if so, when and the decision, if 
any,. taken by Government in the 
matter? 

THE MINISTER OF LAW, JUS-
TICE AND tCOMPANY APFAlRS 
(SHRI P. SHIV SHANKAR): \a) 
and (b). The State Government sent 
a proposal in May, 1979 for establish.-
ment of a Bench of the Allahabad 
High Court at Meerut. No decision in 
this regard has been taken. 
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